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W1, ", T-22012/7/2016-N9T.11/43.—Tg0fd, WA Y@ @@ q41 & AfgEer AT gAa AR,
ASATUH (1995) FT AT F AL U STARIUEAT AT 6 HIATAT, g FATAT | T AEITETT % T 97
FArT WAAFRR sater w7 07.05.2026 | 3T U a9 i dafd & forw (sraiq 07.05.2027 TF) AT ST A< T, ST
T gl BT, TR FT AL FXd 2
2. oA T FHAR, AT (1995) FT FEATAT 7S el SR |
fareasita a9, 37 Aeri=ees
MINISTRY OF HOME AFFAIRS
(Office of The Registrar General, India)
NOTIFICATION
New Delhi, the 10th April, 2026

F. No. A-22012/7/2016-Ad.111/43.—The President is pleased to extend the central deputation tenure of
Shri Sunil Kumar, IRAS (1995) an officer belonging to Indian Railway Accounts Service to the post of Additional
Registrar General in Office of the Registrar General & Census Commissioner of India, Ministry of Home Affairs for a
period of one year beyond 07.05.2026 (i.e. upto 07.05.2027) or until further orders, whichever is earlier.
2. The Headquarters of Shri Sunil Kumar, IRAS (1995) will be New Delhi.
BISWAJIT DAS, Dy. Director General
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